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Office Note as to
action (if any)
taken on Order

Serial Date . .
No.of ¢ of ! Order with Signature

Order Order

05.[21.09.07 Present: Mrs. Laxmi Chakraborty, Advocate for
the Petitioner.

Let the corrections indicated below be made
in the appearance and today’s order be drawn up
‘as a separate order. Instead of the name of Mr. V.
Sreedharan, Senior Advocate, the name of Mr.
A.R. Madhav Rao, Advocate should appear in the
appearance of counsel for the petitioner in the
orders dated 13.08.2007 and 17.09.2007.

ﬂwﬂay/ﬁ

(A.N. Ray, CJ)
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